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demy in matters
Services.

Sardar Hukam Simgh: Has the press
interview given by our Commander-in-
Chief—durng wi.ch he nas ex_ressel
tbe hope that industrialists would
come to the aid of the Army in train-
ing these personnel—come to the
notice of the hon. Minister? '

Sardar Majithia: 1 have not come
across it, but possibly it related to the
Territorial Lrmy.

Shri Velayndhan: May I know
whether there is any retrenchment in
the M.E.5.7

Sardar Majithia: How does this
arise out of this question?

Mr, Speaker: That is what I was
alto wondering about.

Shri Sarangadhar Das: May I know
whether the advertisement appearing
in this morning's papers wanting
engineering graduates for the Services
is in connection with this wing of the
Defence Forces?

Sardar Majithia: I am afraid I
have not seen that advertisement.

Shri B. S§. Murthy: May I know
whether any industrialists have offered
their co-operation in the matter of giv-
ing training to these

pertaining to the

= -

proached.
Sardar Mafithia:
even thig arises.
Mr. Speaker: It arises in this way,
that the hon. Member wants to know
any industrialist was ap-

1 do not know how

proached

Sardar Majithia: Not to my know-
ledge.

Shri T. S. A, Chettiar: May I know
what is the basic qualification requir-
ed—diploma or degree?

Sardar Majithia: Degree.

Lanp POR RESETTLEMENT OF RELEASED
ARMY PERSONNEL

*354, Sardar Hukam Singh: Will the
Mimster of Detem be pleased to

state Governments of
Uttar Pradesh Bhopal, Mysbre. Madras,
Bombay. Pepsu Punjab, and Travan-
core-Cochin have made over the land
promised by them for the resettlement
of released Army personnel?

The Deputy Minister of Defence
(Sardar Majithia): Yes. except the
States of Bombay and PEPSU where
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the land colonisation
not yet been finalised.

Sardar Hukam Singh: May I know
the number of ex-servicemen resettl-
ed on this land 50 far?

4328”‘]” Majithia: The number is

schemeg have

Sardar Hukam Singh: May [ know
what assistance has been giveu by the
Government for the resettlement of
these ex-servicemen? .

Sardar Majithia: They have been
given loans. Apart from. that, the
scheme envisages that the lands will
be developed by the Government and
then given over to these ex-service-
men for their resettlement_

_Sardar Hukam Singh: Is any finan-
cial assistance given by the Centre to
fhe States concerned for the resettle-
ment of these ex-servicemen?

Bardar Majithia: As I have already
said, yes.

SBardar Hukam Singh: Are these
persons  those who were released
after World War II or those who were
released on account of the integra-
tion of the States in 19507

Sardar Majithia: I require notice.

Shri V. P. Nayar: Are Government
aware that 1500 acres of forest land
earmarked for allotment to ex-Travan-
core and Cochin States Forces person-
nel in the Rani Forest Range have not
so far been given over. and have
gqv;ermnent made any enquiries about

is?

Sardar Majithia: Yes, Sir. Tt is
correct that 1500 acres of land in the
Rani Range extension are there and
they will be made cultivable and then
made over to these personnel

Shri Nambiar: May I know whether
Government have received anv com-
plaint from the distriet of Trichino-
poly in South India to the effect that
certain lands allotted to ex-service-
men have not been made over to them?

Sardar Majithia: I have nor receiv-
ﬁi any complaint. but I shall look into

S§hri B. S Murthy: Mav I know

whether Government are aware of any

: these ex-servicemen

were asked to pay a nominal price for

the 1l;ncl allotted to them for resettle-
ment? -

Bardar Majithia: No. Sir.
not correct.

That is
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Mr. Speaker: We will go to the
next question.

INpiAN. FIELD AMBULANCE UNIT TO
KoRea

*355. Dr. Ram Subhag Singh: Will
tlt:eteMml.ster of Defence be pleased to
sta

(a) whether a new Indian Field
Ambulance Unit has been sent to
Korea to relieve the 80th Indian Field
Ambulance Unit which went to Korea
in December, 1950; and

(b) if so, when the men of the 60th ~

unit are expected to arrive in India?

The Deputy Minister of Defence
(Sardar Majithia): (a) No; the ques-
tion of relieving the §0th Indian Field
Ambulance is not at preseni under
consideration.

(b) It would not be possible to give
an answer to this question now.

Dr. Ram Sobhag Singh: May I

know how does thig Field Unit operate

there in South Korea? Has it got
anything to do with the Common-
wealth Division?

Sardar Majithia: This is a Field Unit
with the United Nations Forces.

Shri A, M. Thomas: May I know
whethe: there has been any casualty
ta;rnang this Unit and, if so, to what ex-

n .

Sardar Majithia: I requre notice.

Dr. Ram Subhag Singh: May Iknow
whether permission was sought
time for sending this Unit to North
Kurea?

Sardar fa: There too I re-
quire notice—it does not arise out of
this guestion.

Dr. Ram Subhag

Singh: May I know

the expenditure incurred on this unit

so far?

Mr. Speaker:
wer the question.

Sardar Majithla: It is very dJ.t&mll.
to answer that question, because T
have not got *he figures.

Sbrimati Renu Chakravartty:
view of the fact that India is trying in
the United Nations to settle the Korean
conflict, is it proposed to withdraw the
g:odl::? fleld ambulance unit from

It is difficult to ans-

Sardar Majithia: As I have already
said in reply to part (b) of the ques-
tion, it would not be possible for me
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to give an answer on that point at the
moment.

Mr, Speaker: I think it is a ques-
tion for the Extemal Affairs Minister
to answer,
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The Deputy Minister of Natural Re-

Beientific Research (Shri
: No Sir, but the
Department of Ar-
chaeology, Central Circle, Patna, is
being asked to inspect the site and sub-
mit a report.

CRIMINOLOGY AND CORRECTIONAL
TION

*357. Dr. Ram Subhag Siagh: (a)
Will the Minister of Home Affairs be
pleased to state how long Dr. W, C.
U.N. Specialist in crimino-
and correctional administration,
was in India?

(b) How were his services utilized
during his stay in India?

'l‘he Deputy Minister of Home Affairs
Shri Datar): (a) Dr. Reckless was
i.n India from the 21st October, 1951
to the 17th August, 1952
(b) After visiting important jailsin
India to get a first hand knowledge of
jail administration in this country, he
conducted a training course 1n
criminology and correctional adminis-
tration at the Tata Institute of Social
Sciences, Bombay, for Jail Officers.
He also participated in a Conference
of the Probation Officers of the States
of Uttar Pradesh, Bombay and Madras
at Bombay to discuss the Probation
System in India and to make recom-
mendations for its improvement. He
also attended the Eighth Conference
of Inspectors-General of Prisons at
Bombay from the 13th March 1952 to
the 15th March 1852 in the delibera-
tions of which he took a leading part.

Dr. Ram Subhag Singh:. Did
Dr. Reckless suggest, Sir, any method





